474 Private Members’ [RAJYA SABHA] Bills

SHRI TIRUCHI SIVA: Sir, | introduce the Bill.

The Tour Operators and Travel Agents (Regulation) Bill, 2018

i 3R AHY A (AERTS): Hel&d, § Ug BT g (& A& WUGRT §RT <X
JTNERT IR ¢ad Toici & AR USax 0] &1 SUGY Hxd gY 3R Uded iR wicd
el A= fhaTeherdl & folg SUfard A Ud SaiveT @l MEiRT R gU 39 <X
JATINERT 31X g Toiel Bl [ o= qen doiad iR TN fawl &1 Sudy &=
& oIg a8 Bl qRA1UT HRA B AR &F ST |

The question was put and the motion was adopted.
4} 3R BT AT HE1Sd, H fA87w Pl qR:ATUT BT g |

The Physiotherapy Central Council Bill, 2018

i 3R TR Aol (FERTSE): HEIGd, § UK HRa g (o il fafear fRem &
AM®T B fafafig o &R 991y e, Hifds fafecael o1 IRy @+ of gfte |
Hifcre fafecar o Rier iR uforar # wofad fawm & forw wii Wifae fafecar tRyg &
TS IR IAA AT AT S SMIHAID AW o1 Iude R+ & foy faergs &1 grewenfua
T B AR < ST

The question was put and the motion was adopted.

4} 3R BT AT HE1SY, H fA87P BT qR:ATMUT BT g |

MR. DEPUTY CHAIRMAN: Now, the Children with Specific Learning Disabilities
(Identification and Support in Education) Bill, 2018 by Shrimati Vandana Chavan; she is
absent. The Right of Children to Free and Compulsory Education (Amendment) Bill, 2018
by Shrimati Vandana Chavan; she is absent. Then, the Contract Labour (Regulation and
Abolition) Amendment Bill, 2018 again by Shrimati Vandana Chavan; she is absent. Now,
the Foreign Investment in Financial Services, Critical Infrastructure and Technology Af-
fecting National Security (Regulation) Bill, 2018, Dr. Narendra Jadhav.

The Foreign Investment in Financial Services, Critical Infrastructure and
Technology Affecting National Security (Regulation) Bill, 2018

DR. NARENDRA JADHAV (Nominated): Sir, | move for leave to introduce a Bill to
provide for measures to ensure national security while promoting foreign investment, to
reform the process of examination of such investment vis-a-vis their effect, if any, on

national security and to establish a Committee on Foreign Investment to effectively guard
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against the risk to national security posed by certain types of foreign investment in finan-
cial services, critical infrastructure and technology sector, and for matters connected there-

with and incidental thereto.
The question was put and the motion was adopted.
DR. NARENDRA JADHAV: Sir, | introduce the Bill.

The Constitution (Amendment) Bill, 2018 (Amendment of Article 16)
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The question was put and the motion was adopted.
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; MR. DEPUTY CHAIRMAN: Now, the Adolescent Mental Health Bill, 2018, by Shri
Ritabrata Banerjee; he is not present. Then, the National Commission for Social Security

Benefits Bill, 2018, again by Shri Ritabrata Banerjee; he is not present.

Then, there is the Orphans (Reservation of Posts in Government Establishments and
Welfare) Bill, 2018, by Shri Naresh Gujral; he is not present.

The Constitution (Amendment) Bill, 2018 (Amendment of Article 85)

SHRIDEREK O~ BRIEN (West Bengal): Sir, | move for leave to introduce a Bill further

to amend the Constitution of India.
The question was put and the motion was adopted.
SHRI DEREK O”BRIEN: Sir, I introduce the Bill.
The Representation of the People (Amendment) Bill, 2019

SHRI K. C. RAMAMURTHY (Karnataka): Sir, | move for leave to introduce a Bill
further to amend the Representation of the People Act, 1951.

The question was put and the motion was adopted.

tTransliteration in Urdu script.



